IN THE NATIONAL GREEN TRIBUNAL (SOURTHERN ZONE) AT CHENNAI
0.A. No. 29 of 2025 (SZ)

IN THE MATTER OF

Tribunal on its own motion Suo Moto based

on the news item published in The Hindustan
Times, dated 06.12.2024 under the caption

«3 dead due to contaminated drinking water

near Chennai” and in The Times of India, dated
07.12.2024 under the caption “Pathogens to watch
out for Taps near sewage lines could be behind
Chennai contamination deaths”.

Vs.

1. Tamil Nadu Pollution Control Board,

Through its Member Secretary,

Tamil Nadu Pollution Control Board,

No. 76, Mount Salai, Guindy,

Chennai - 600 032. & Ors. ...Respondents

INDEX TO ADDITIONAL REPORT FILED BY
THE 3R° RESPONDENT - TWAD BOARD

Sl. Date | Description of Documents Page
No. No.
1. | 05.04.2025 | Affidavit of the 3 Respondent 1

2. | 21.03.2025 | Letter submitted by the Executive Engineer, TWAD | 11
- Board, RWS Division, Chengalpattu (Annexure A-1)
3. | 27.03.2025 | Reply Letter of the Commissioner, Tambaram | 14
Corporation vide ROC. No.2230/2024/E1
(Annexure A-2)

Certified that the above documents are true copies.

Dated at Chennai on this the 7th day of April 2025

Counsel for the 31 respondent
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IN THE NATIONAL GREEN TRIBUNAL (SOURTHERN ZONE) AT CHENNAI
0.A. No. 29 of 2025 (SZ)

IN THE MATTER OF

Tribunal on its own motion Suo Moto based

on the news item published in The Hindustan

Times, dated 06.12.2024 under the caption

“3 dead due to contaminated drinking water

near Chennai” and in The Times of India, dated

07.12.2024 under the caption “Pathogens to watch

out for Taps near sewagelines could be behind

Chennai contamination deaths”. ..Suo Moto.

-Vs-

1. Tamil Nadu Pollution Control Board,
Through its Member Secretary,
Tamil Nadu Pollution Control Board,
No. 76, Mount Salai, Guindy,Chennai - 600 032.

2. Central Pollution Control Board,
Through its Member Secretary,
Parivesh Bhawan, East Arjun Nagar,
Delhi - 110032.

3. Tamil Nadu Water Supply and Drainage Board,
Through its Managing Director,
TWAD Board, 31, Kamarajar Salai,
Chepauk, Chennai - 600 005.

4. Ministry of Environment, Forest and Climate Change
Through its Regional Office, Integrated Regional Office,
1st Floor, Additional Office, Block for GPOA,

Shastri Bhawan, Haddows Road, Nungambakkam,
Chennai — 600 006.

5. District Magistrate, Chennali,
Fourth Floor, M. SingaravelarMaaligali,
62, Rajaji Salai, Chennai Collectorate,
Chennai — 600 001.

6. The Commissioner,
Tambaram City Municipal Corporation,
West Tambaram, Chennai. ...Respondents.

¢

\\\\‘{'

~ Managing Director
Tamil Nadu Water Supply and Drainage Board
Chennai - 600 005.



AFFIDAVIT OF THE 37" RESPONDENT, TWAD BOARD

I, Kiran Gurrals, S/0 Thiru.Janardhana Rao, Hindu, aged about

46 years, having Office at No.31, Kamarajar Salai, Chepauk, Chennai-600

005, do hereby solemnly affirm and sincerely state as follows:

1. 1 am the Managing Director, Tamil Nadu Water Supply and
Drainage Board, the 34 Respondent herein and I am well conversant with

the facts and circumstances of the case from the perusal of the records

available.

2. I state that in the above Original Application, this Hon’ble Tribunal

vide order dated 10.02.2025 was pleased to direct as follows:

“6. Admittedly, the newly developed Tambaram City Municipal
Corporation area lacks an Underground Sewerage System (UGSS)
and adequate capacity of Sewage Treatment Plants (STPs). Though
the CMWSSB extends services up to a certain point, the
responsibility to continue from there and resolve the UGSS issue
lies with the TWAD Board. Once the UGSS is in place, complaints
like drinking water contamination will be curtailed.

7. Hence, the TWAD Board is directed to provide a plan on how
this issue will be addressed, including the required funds and the
proposed timeline.”

3. I state that in pursuance to the direction of this Hon’ble Tribunal,
the Executive Engineer, Tamil Nadu Water Sﬁpply and Drainage Board,
Rural Water Supply Division, Chengalpattu has addressed the
Commissioner, Tambaram City Municpal Corporation, Tambaram by a letter

dated 21.03.2025 seeking the following details:

Managing Director |
Tamil Nadu Water Supply and Drainage Board
Chennai - 600 005.




"“In this regard, It is requested to furnish the following report,-
a) Zone wise existing and proposed water supply system along
with plan.
b) Zone wise existing and proposed Under Ground Sewerage
system along with detailed plan and funding details.
c) Zone wise Under Ground Seweragé system covered and
uncovered areas.
d) Existing Distribution system details with plan.
e) Zone wise existing and proposed Over Head Tanks details.
f) Details of periodic Cleaning of Tambaram City Municipal
Corporation sump and Over Head Tanks.
g) Methodology for chlorination to ensure the water quality daily
basis.
In addition to the above, the detailed plan including funding and

timelines for implementation of sewerage system to added area where

the underground sewerage system required..........

4. 1 state that the Commissioner, Ta‘mbaram City Municipal Corporation
has submitted his reply to the Exec:ljitive Engineer, Tamil Nadu Water
Supply and Drainage Board, Rural Water Supply Division, Chengalpattu
vide letter Roc.No.2230/2024/E1, dated 27.03.2025. Based on the reply, a
detailed report was submitted by the Executive Engineer, Tamil Nadu Water

Supply and Drainage Board, Rural Water Supply Division, Chengalpattu

vide letter No.0104/F.OA.No.1365/NGT/WO/TCMC/DO/RWS/CPT/2025,

dated 01.04.2025.

Managing Director
Tamil Nadu Water Supply and Drainage Board
Chennai - 600



a. In Chengalpattu District, Tamil Nadu Water Supply and
Drainage Board supplies 19.076 Million Litres per day (MLD) of
potable water to the public from 11 Nos of Combined Water Supply
Schemes and 1 No. dedicated water supply to Medipark & Integrated
Vaccine Complex and the above schemes are maintained by the Tamil
Nadu Water Supply and Drainage Board, Rural Water Supply
Division, Chengalpattu. The Tamil Nadu Water Supply and Drainage
Board has provided protected safe drinking water to a total of
7,80,852 beneficiaries for 8 Unions, 359 Village Panchayats covering
77 rural habitations, 1 No of Corporation (Tambaram City Municipal
Corporation), 2 Nos of Municipalities and 1 No of Town Panchayat.

b. The Tambaram City Municipal Corporation in Tamil Nadu
was constituted as 20th Municipal Corporation vide G.O.No. 66,
MA&WS (Election) Department, dated 11.09.2021, by merging
erstwhile Municipalities of Tambaram, Pallavaram, Pammal,
Ankaputhur, Sembakkam and the adjoining Town panchayats of
Chitlapakkam, Madambakkam, Perungalthur, Peerkangaranai and
Tiruneermalai with 87.64 sq.kms with the population of around
10,11,341.

c. The Corporation has been administratively divided into 5
zones covering 70 wards. Out of total 70 wards, 38 wards have been
covered with Underground Sewerage System and in 11 wards

Underground Sewerage Scheme is under progress.

Managing Director
Tamil Nadu Water Supply and Drainage Board
Chennai - 600 005.




THE WARD WISE DETAILS OF THE UNDERGROUND SEWERAGE
SCHEMES IMPLEMENTED, IN PROGRESS AND TO BE IMPLEMENTED IN
TAMBARAM CITY MUNICIPAL CORPORATION.

Zone | Corporation  |No.of [UGSS UGSS in |UGSS to be |Total
area wards |[Implemented Progress |implemented
Anakaputhur 4 3 4 3 4

[ |Pammal 7 i 7 ) .
Tiruneermalai 3 ) - 3 3
11 |Pallavaram 14 14 ) i "
_—
Pallavaram (p) 7 7 ) ) o
I |Sembakkam 3 ) ) 5 =
Chitlapakkam 3 ) ) 3 5
West Tambaram 9 9 ) ) 9
IV |Perungalathur 4 ) ) § 4
Peerkankaranai 2 ) - 5 )
East Tambaram 8 8 . ) 8
\Y%
Madambakkam 4 - ) 4 1
70 38 11 21 70

Managing Director
Tamil Nadu Water Supply and Drainage Board
Chennai - 600 005.
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It is seen from the above table that, out of total 70 wards, 38 wards have
already been covered with Underground Sewerage System and in 11 wards
Underground Sewerage Scheme is under Progress. The Underground

Sewerage Scheme has to be implemented in the remaining 21 wards.

B [ state that the Commissioner, Tambaram City Municipal
Corporation in his letter dated 27.03.2025 has provided the details of the

Underground Sewerage Schemes under various phases are stated below:

I. Completed Projects:

a. Erstwhile Tambaram Municilraalfty Under Ground Sewerage Scheme
(JNNURM Scheme)

Under Jawaharlal Nehru National Urban Renewal Mission
(JNNURM) scheme, the Under Ground Sewerage Scheme (UGSS) was
sanctioned to the erstwhile Tambaram Municipality by the
Government in G.0.Ms.No.80, Municipal Administration & Water
Supply Department, dated 28.05.2009 for Rs.160.96 crores. The
scheme was implemented and completed by Chennai Metropolitan
Water Supply and Sewerage Board on 12.09.2023.

The components executed under the project were,-

i sewer length of 178 Km

ii. Machine holes-6767nos

iii.  Pumping stations-14Nos
iv. Lifting stations-10Nos; and

V. House service connections-27382 nos.

Managtng Director
Tamil Nadu Water Supply and Drainage Board
Chennai - 600 005.



Presently, the Sewage Treatment Plant of 30 Million Litres per day

(MLD) capacity is located and functioning in West Tambaram area

receiving sewage from East Tambaram (Zone V) & West Tambaram

Zone (IV).
b. Erstwhile Pallavaram Municipality Under Ground Sewerage Scheme

(JNNURM Scheme)

Under Jawaharlal Nehru National Urban Renewal Mission (JNNURM)
scheme the Under Ground Sewerage Scheme (UGSS) was sanctioned
to the erstwhile Pallavaram Municipality by the Government in
G.0.Ms.No.234, Municipal Administration & Water Supply
Department, dated 27.06.2002 for Rs.75.33 crores. The scheme was
implemented and completed by Chennai Metropolitan Water Supply
and Sewerage Board on 31.12.2012.
The components executed under the project were,-

i sewer length of 159.74 Km;

1. Machine holes-6006 Nos;

iii. Pumping stations-6Nos; and

iv. House service connections-22520 nos.
The sewage treatment plant is located at Perungudi maintained by
Chennai Metropolitan Water Supply and Sewage Board. The sewage
collected from Pallavaram area from Zone II and Zone III (Part) is

received in the Sewage Treatment Plant.

Managing Director
Tamil Nadu Water Supply and Drainage Board
Chennai - 600 003.

.



II. Ongoing Project:
a. Erstwhile Pammal & Anakaputhur Under Ground Sewerage Scheme (Chennai

Rivers Restoration Trust - 2020-21)

Under Chennai Rivers Restoration Trust (CRRT) 2020-21, the Under
Ground Sewerage Scheme (UGSS) (Zone I) was sanctioned to the
erstwhile Pammal and Anakaputhur Municipalities in G.0.Ms. No.126,
Municipal Administration and Water Supply Department (MA-3(2)) dated
16.11.2020 for Rs.211.15 crore. The work is being executed in 3

packages as detailed below.

Package 1: In Pammal area covering 7 wards (877 Streets) the collection
system covering 100 Km sewer network with pumping stations.

Package 2: In Anakaputhur area covering 4 wards (325 streets) the
collection system covering 50 km sewer network.

Package 3: Construction of 27 Million Litres per Day (MLD) capacity of
Sewage Treatment Plant in Anakaputhur.

The above works are under progress and will be completed in June,

2025.

III. To be implemented Project:

The Commissioner, Tambaram City Municipal Corporation in his letter
dated 27.03.2025 has stated that the detailed project report for the

implementation of Under Ground Sewerage Scheme (UGSS) to the omitted

Mana@ing Director
Tamil Nadu Water Supply and Drainage Board
Chennai - 600 005.



and extended areas was prepared through the Tamil Nadu Urban
Infrastructure Financial Services Limited (TNUIFSL) for the project cost of
Rs. 3555.80 crore. The complete area of Tambaram City Municipal
Corporation will be covered under the above Under Ground Drainage
Scheme. The Government announced a sum of Rs.750.00 crore towards the
project and the said project will be completed within a period of three years
from the date of commencement.

In this connection it is submitted that as directed by this Hon’ble
Tribunal, the remarks of the Commissioner, Tambaram City Municpal
Corporation, Tambaram was called for and the Commissioner,Tambaram
City Municipal Corporation in his letter has stated that they have already
completed 2 Nos of Under Ground Sewerage Schemes (UGSS) to the
erstwhile Tambaram Municipality & erstwhile Pallavaram Municipality
through Chennai Metropolitan Water Supply and Sewerage Board.
Further, the ongoing project of Under Ground Sewerage Scheme (UGSS) to
the erstwhile Pammal and Anakaputhur Municipalities is under execution
by the Tambaram City Municpal Corporation, Tambaram itself and the same
will be completed by June, 2025. As regard to the implementation of Under
Ground Sewerage Scheme (UGSS) to the remaining areas, the detailed
project report was prepared through the Tamil Nadu Urban Infrastructure
Financial Services Limited (TNUIFSL) and the same will be completed within

a period of 3 years from the date of commencement of the project.

Managing Director
Tamil Nadu Water Supply and Drainage Board
Chennai- 600 005.
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Since Tambaram City Municipal Corporation has already planned to execute
the Under Ground Sewerage Scheme (UGSS) to the remaining areas of the
Tambaram City Municipal Corporation, there is no room for the Tamil Nadu
Water Supply and Drainage Board to provide and submit a plan as directed
by this Hon’ble Tribunal vide order dated 10.02.2025.

In view of the above-mentioned facts and circumstances, it is therefore
prayed that this Hon’ble Tribunal may be pleased to accept the above
Affidavit filed by the 3rd Respondent and pass such further or other orders

as this Hon’ble Court may deem fit and proper in the circumstances of the

case and thus render justice. {
Managing Director

Tamil Nadu Water Supply and Drainage Board
Chennai - 600 005.

Solemnly affirmed at Chennai on this Before me W
t}}e 5th day of April, 2025 and signed 5 5653'l 21 (,\05\ ou-
his name in my presence. e

Advocate henn
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TAMILNADU WATER SUPPLY AND DRAINA

Er.-T\Anitha, M.E Jo Commissionef,
+ FLE, e Corporation CO
Executive E'nglneer" ;:mbarafn City Municipal Corporation,
mg%Board, ' 28, Muthurenga Mudall Strizt,
Ivision aram, Chennai-43.
L L 1802/F.0A.No. 1365/NGT/WQ TCMC/DO/RWS/CPT/2024/ dt.21.03.2025.
: on
Sub: | TWAD Board - RWS Division, Chengalpattu- Times of India(ToI) news ‘dactt:jj bl
16.02.2025- News on The Southern Bench of the National Green Tribunal has lee s
TWAD Board to submit a comprehensive plan to tackle the water contamlr?atlon IS§ o
Tambaram Corporation during the 1% hearing on 10.02.2025 about the Original Applica
L e uHindustan

Np. 1365 of 2024 filed as Suo Motu based on the News item published in th
Times" dated 06.12.2024 under the titled "3 dead due tc; contaminated drinking water pedh
Chennai” and News item published In the "The Times of India" dated 07.12:202% under
the titled "Pathogens to watch out for Taps near sewage lines could be behind Chenné!
contaminated deaths" - The details of existing UGSS and added area for Pl'opose.d
plan including funding and timelines for implementation of sewerage system in
Tambaram City Municipal Corporation-Report of Analysis -Requested-regarding-
Ref: [ 1. News item published in "The Times of India", dated 16.02.2025. -

2. Report filed by the TWAD Board (3", respondent)- before the Hon'ble Nationa| :
Green Tribunal (NGT) Southern Zone, Chennai - O.A. No. 1365 of 2024 Order dated
13.12.2024 filed as Suo-Motu before the Hon'ble National Green Tribunal, Prin;ipa[

Bench, New Delhi (copy Enclosed).

I submit to state that, with reference to the Hon'ble Southern Bench of the National Green
Tribunal, Chennai hearing on 10.02.2025, directed TWAD Board to submit a comprehensive plan
to tackle the suspected ongoing water contamination, issues along with detailed plan including

“funding and timelines for Under Ground sewerage system before the .bench _schéd_uled next .

n 08 April 2025. In this regard, the followings are narrated as follows,

hearing o
In Chengalpattu District, TWAD Board maintains about 12 Nos of Combined Water

Supply Schemes. CWSS to Tambaram-Pallavaram is one amoné‘ the 12 schemes

providing water supply to Tambaram Corporatio._n'and 7 other private beneficiaries.

The Cantdriment Board, Pallavaram is one among the beneficiarles of this CWSS.

o Iti
the

s submitted that the TWAD Board supplies about 10,00 MLD of drinking water to
Tambaram City Municipal Corporation (TCMC) through Palar River sources and the

(¥ scanned with OKEN Scanner




Chenna| Met

ies 23.16
MLD "Opolitan Water Supply and Sewerage Board (CMWSSB) supplies 23.1

"’IunIc:l;:a::ﬁc::r hembarambakkam lake source. In addition to that, Tambaram frCiW
Palar Riyey asporatIOn recelves 15.20 MLD from thelr own standalone schemes c'>m
HDPE tank) HSOurce and 24,64 MLD from thelr local sources (HP/Openwells/PP \'Mth
SOUrces |s a;)ou:nce the total water supply to Tambaram corporation from various

* I the reg 73.00 MLD, e |
Green Trlblzl:r:ept(: the Original Application No. 1365 of 2024, the Hon'ble National
"tlled 3 daaty ;Iu; :Clpal Bench, New Delhi on the basis of news items on 06.12.2024
out for Taps near g Contamlnat!on" and on 07.12.2024 “Pathogens to watch
SeWage lines” Order dated 13,12.2024 that matter relates to the
Bsnch forz:;:?:)s:gi; Cr?:nnai, therefore, OA is transferred to the Souther Zonal
Passed order iyt TW:D er action. Hence, Hon'ble Southern Zonal Bench, Chennai
Board has been impleaded as 3+ responded among

the 5 othe
Natj ' for fing the reply by the way affidavit before the Southern Bench of the
onal Green Tribunal, Chennai hearing on 10.02.2025,

TI-1e Managing Director, TWAD Board has submitted report aé 3" respondent along
with waten: sample analysis lab report before the Southern Bench of the National Green
Tribunal, Chennai that No harmful Micro-Organisms or Sewerage Contaminations
four]q In the water samples tested in the TWAD Board, state Level water quality testing
laboratory in Chepauk, Chennai. |

In continuation, The Hon'ble Southern Bench of the National Green Tribunal, Chennai has
directed the TWAD Board to submit a comprehensive plan to tackle the suspected ongoing
water contamination issues due to death of 3 individual and 20 other hospitalizations in Tambaram
Corporation before the bench scheduled next hearing on 08 April 2025. Moreover, the bench
noted that sewerage facility and sewage treatment facilities are inadequate in Tambaram City
Municipal Corporation and instructed implement an underground sewerage system in the newly
developed Tambaram corporation area which could help to prevent future water contamination.
NGT, Southern bench not convinced about the report that failing to pinpoint the cause of deaths
and diseases and seeks additional report.

Furthermore, the water samples from the TWAD Booster station sumps, beneficiaries
Collection sumps specifically the affected area collection sumps (Esa Pallavaram sump where to .
13 ward of TCMC and Cantonment Board Sump, Pallavaram) Is being tested periodically with

(¥ Scanned with OKEN Scanner
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Specially,

In

As per the Managing Director, TwaD Board Instruction, the Booster Station to ensuré
Chlorination system g belng Initiated at TwAD Board, Krishnanagar EO

Proper quality of drinking water supply to the beneficlaries. the overhead
Itis very pleased that all 5 zones In Tambaram City Municipal Corporations, st o

tanks (OHTs) installed automatic spot chlorination system to ensure recommended ) il

residual chlorine s present before distributed to the public and daily monitoring of "95‘ u

stallation of automatic spot

chiorine level checks,
In this regard, 1t is requested to furnish the following report,

_ . : long with plan.
¥ Zone wise existing and proposed water supply SVSte”_‘ @ din
* Zone wise existing and proposed UGS system Riong pEvaeglied plamanCameng

details, ,
* Zone wise UGSS system covered and uncovered areas.
* Existing D’ system details with plan.
* Zone wise existing and proposed OHT’s details. -
* Details of periodic Cleaning of TCMC sump and OHT’s
* Methodology for chlorination to ensure the water quality daily basis.
In addition to the above, the detailed plan including funding and ‘timelines for

implementation -of sewerage system to added area where the underground sewerage system
required along with any other connected report to fit about the above said ongoing NGT case to
this office at the earliest in order to send the report to TWAD Board, Head office, Chepauk,
Chennai for submitting the report in time before the Hon'ble National Green Tribunal (NGT)
Southern Zone, Chennai bench scheduled next hearing on 08 April 2025, =4 — '
' s 0% S
i M (o s
Executive Enginger, TWAD Board,
RWS Division, Chengalpattu;

1. Copy submitted to the Chief Engineer, TWAD Board, Vellore for favour of kind Ihformation.
2. Copy submitted to the Superintending Engineer, TWAD Board, KTC Circle, Chennai for favour

of kind information please, —
7 ider

Executive Engineer, TWAD Board,
RWS Division, _Che_ngaipattu

(} Scanned with OKEN Scanner
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From
S.Balachander., |.A.S

Commissioner,

Tambaram Corporation,

1. Muthuranga Mudali Street,
West Tambaram, Chennai-45.

comime. lambaram@tn.gov.in

To } Z|,
Executive Engineer,
TWAD Board,

RWS Division,
Chengalpattu.

eerwstwadcpt@gmail.com

Roc. No. 2230/2024/E1, dated. 27.03.2025
Tambaram Corporation — NGT Case - Details with respect

to Underground Sewerage System (UGSS) & Water
Supply details in Tambaram City Municipal Corporation —

Reg

Ref: TWAD Board/Lr.No.1802/F.OA.No.1365/NGT/WQ/TCMC
/DO/RWS /CPT/2024/ dt.21.03.2025.

Rk ok

wn
c
o

|-.

With reference to your letter 1st cited, the following details with respect to
Underground Sewerage System (UGSS) and Water Supply in Tambaram City

Munic

ipal Corporation are herewith furnished.

Tambaram City Municipal Corporation in Tamilnadu was constituted as
20th Municipal Corporation vide G.O No.66, MA&WS (Election) Dept
dated: 11.09.2021, by merging erstwhile Municipalities of Tambaram,
Pallavaram, Pammal, Anakaputhur, Sembakkam and the adjoining Town
Chitlapakkam, ~Madambakkam, Perungalathur,
Peerkangaranai and Tiruneermalai with 87.64 sq.kms.

The population as per 2011 census was 723017. The Present population
is around 10,11,341.

The Corporation has been administratively divided into 5 zones covering

Panchayats of

70 wards.
The City has a total of 980 km of roads. 247.272 km of road work has

been completed during 2021-22, 2022-23 and 2023-24.
There are 42902 street lights in the City
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1.Exisﬁn§ Water Supply schemes:
a) Present Water Supply Demand:-

Water drawn from Water ;fl\iggi;
Present Maintained supply | pemand
Sl. No|Zone Population Source oy %%’gﬁ?ed as per
METRO/ULB | in ML poptl{dal\_tgn
METR METRO
1 Zone | 218080 TWAD TWAD 12.00 19.65
METRO METRO
METRO
3 | zonell | 201662 TWAD ity 1000 | 2251
. ’ Palar Own ULB
4 Zone IV 203681 source 11.00 22.39
036 S TWAD
Palar Own ULB
5 Zone V 197685 source 12.00 22.78
9 it TWAD ;
iiotal 1011342 56.00 114.16
b) Present Water Supply
. Water Water Drawn from Various
uppl sources-Target Total
Present Deman as o) :
SI. No| Zone Population per ty. in
P uLB | TWAD |[cCMWSSB|RO PlantMLD
in
1 |Zonel 218080 19.65 0 1.00 10.00 3.00 14.00
2 |Zonell 190234 26.83 0 3.50 7.00 | 3.65 14.15
3 |Zonelll 201662 22561 0 4.50 6.00 4.50 15.00
4 |ZonelV 203681 22.39 8.50 | 4.00 0.00 4.50 15.00
5 |[ZoneV 197685 22.78 7.20 | 0.00 0.00 465 11.85
Total 1011342 114.16 13.70 | 13.00 23.00 19.65 | 70.00
c) Existing OHT and D’ System Details:-
No. | OHT Sump No. of Distrbutio
EI.NO Zone of | Capacity :°' of capacity | Chlorination No. of n line in
OHT | inlLL Ump | jnLL machine HSC Km
1 | 13 108.40 5 28.00 13 37035 206.10
2 1] 10 93.00 5 16.00 9 37654 165.00
3 1] 20 93.00 2 |- 2.00 20 41612 197.00
4 v 20 | 67.64 16 22.60 17 31868 | 164.50
5 v 23 51.04 4 22.60 8 34732 | 145.00
Total | 86 | 413.08 | 32 91.20 67 182901 | 877.60




d) Ward wise Water Supply frequoncy

)

Ko RN AT Daity SUpnly l-n:ul .”n. ] Onee i ddayey Qnee i A days Toral ’
1 Anakaputhu 1204 . B R
Pammal CH6, 010,110,102 )| i ;
A T rmahal 20,530,731 3 T
4 Patlavaram ¢|.1:|'-|4,1_r,.1ﬂ'11.1"“' 1 |
10,20,21,24,26,27, 20
T h Pallavatim (F) A H_'f_.'_';‘f"’.“."_’g'f,_'ﬂ’.: _':._”..._- 7
B [Sembakkam 040,41, 42,00 - < (i
7 Chitlapakkam ) ’ i C 44, 40,14 e 3 ‘,
a Wenst Tambatam T TT32.53,49,60,61, T O
H2.04,54.60
v Peunaatathur B YT YA S A ~-'&“—#E
P s il W N S————
10 | Pecthankaranal 061 o - 2 2 I
- v b C— i ———— I |
11 |East Tambaram - 449,40,47.44, 8 ’
i | 62,63,04,65 ]
12 |Madombakkam “eieeeero | | i 4 |
R TR AV S LSS i T L G m
e) Proposed Improvement of Water Supply in Corporation Budget 2025-26
| . - ; 0 : = R e §
o R . , " |
sinal  Naieof tiewark Cost Rs. | Beneficiary Expec':tc-q Water| o poma Remarks :
Inct area guantity in MLD f
Providing RO plant with
pipe line al Tiruneermalal 15" CFC !
1 quarry waler lo ward 10.00 44876 1.50 Tied grant ,‘
| N0.29.30,31 |
'. P'rowdmg Dlslnbgllon 15" CFC
| 2 ppipeline at  Omilled 1.00 12350 -
: = Tied grant
nortion in Zone Il !
Water Supply |
improvemen! scheme at !
; Chitlapakkam Lake and 48993 15" CFC 4
¢ 3 9.60 2.00 ) r
; Subash chanrabose| Tied grant
| streel open well in zone |
{ i B ~ |
i Providing palar  water !
[ - : th |
pipeline  exlension 10 SRR 15" CFC ;
| . /. 02300 y i
i 4 Peetkankaranai and 200 Tied grant ;
| Perunaalathur arca i
: - - —— 4.00 !
| Rejuvenation  Infillration ) i
5 wells & Wells o 15" CFC |
5 3 ; 64530
: Y IMelachery  Head  works 00 Tied grant
[ @ River Palar 4 B
P 1
! Tof:! 7.50 MLD 1




f) Proposed Water So

urce Augmentation to Meet the Gap

... 2027 2042 2087
Total Raw water demand of TCMC 267 331 6 |
Present existing water supply to TCMC t?rough 45 45 45
- TWAD/CMWSSB/Palar e[(;)_ Excluding bnre vieli sources
| Raw Water allocation for TCMC by CMWSSB by |
| year 2027 through 400MLD, 150 MLD de-sal plants 180 180 1go Phase
' and from Chembarabakkam as per discussion on
| 06th Dec 2022
' & et Ecdesali s
\ TWAD Additional allotment as per discussion on 4 4 4 Phase-l
22nd Dec 2022 '
l_ e o Additional sources A
. Pzlar River Sub surface water (i including 43
| "morovement of existing infiltration weils). MLD
; Orathur reservoir. MILD 58
o ] Iianimangalam lake KLD 28
L Medurantakam (04LD)" 28
[ ! Amountin [
! SL.No Description " Lakhs. Incl Year to be Implemented
! | __Loadings
1. Palar Source
£sasiructon of Infitraton Wei of 10 nos of 4 50M da and 16M death mPatar River mnciuding D e LR
i constructon of connecting man_ GLSR, pumphouse and cempound wal, ncidng 1380
eiectromechanical dems etc e
Pumpng man of MS Pps 1015mmdia 8 8mm thick, lengih of 31KK fremPatar mier pumphouse =
2 10 zroposed WTP (2614LD) near Manan angalam mciuding Ppe canmying brdge Trenchless i 14,834 41
. _lechnoiogy for NH crossng, Thiust biocks and Road resloration ete, o
5 Pumps and Eleclio-mechankcal rems nciudng Elecincal items, Lghurg Transformers, LT |
Panels ect alsource (Patar nver 1o \WTP at lanmangalam) _ 20682 |
Rﬂurﬁm:on ol o4 mfftraticn wels a: Palar rver - |0‘\3 H 674 (Immediately alter gelting|
>~ = Z | the Desalnation water of
5 Pmms::n for dea: wales storage Sump - 6 OML, !No al WTP 780 72 ]180MLD from CMWSSB
. Pu‘mp.ﬂg man from V/TF to Rng man Sump, length of about Skm  1219mm dia MNPpe, 11mm ! l (8Y 2030)
“  thek ncludng Ppe canrymg badge and road reslorarcn i 6,247 07 |
Pumps and Eleciro-mecharical flems ncudng Electncal 1 nems, Lghing Transformers LT Package -l |
Pare!s, ect al proposed WIP i 1,015, 1q (Tolal cost |
T, Feeder man From popcsed mg man sumps lo vanous exsting and proposed OHTS for a 1012l 12.920 2?.R’ 665.85 cn
8 lenath of 2bout 115km_ including road resigration |
T, Pumgs and Eleciro-mechanxal rems nciudng Electncal tems, Lighurg Transiormers, LT ' [
¥ Panels, ext_a1 proposed Rna mamn sump 1o exssting sumps and OHTs i 3,576 93 |
| 1G5CADA System ot Tambaiam ncudng 2 years O8M cosL 3273.00 '
Dstnbution netvrork for west Tambaram. with HDPE ppes(212km) and DI Pipes/K7 (18Km) Tota| I (BY 2030) West
11 230um_nckding Trenchless lechnoiogy for Ratway ine crossng, and road restoralion, etc i 7795 41 Tambaram (Ward
; P f $4,55,56,57,58,59. &
———— e e s | 31,52453) Pohchalur,
12 Fouse Service connectons-32.687 no s m viest Tambaram mckuding Road restoration a2 | Covil bazar
Distiibution network for west Tambaram, vrh HOPE ppesi202km) and DI PesiK7 (15Km} Total ﬂ T e
3211]"" ncludng T Tlenshless technology for Ral‘h #fmﬂ ajnd r0ad restoralon._elc : ) 1199 9 ! lg::mb;‘:"
Mste Seryce conrecmns -30,908 no s in wesl Tambaram ncluding Road restoration 35 4 °| i Mudichur)

—
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|
|

{

|

\

Srheta ivework o st Lambanmy wnh HIDPE ppes(205m) and DI Ppes/KT (16Km)
SIS Rl T Wess te el T Rosxd tossmg and wad iestoratien. ele

> fovae Senae connedtans 310 ne s ey vt Tambacam nchring Road restornixn

)8

. o A';nounl in
Descuption Lakhs Incl 'y
Loadings | i
Dhatrdstnn ntw ok Bor st Tambaam wah PPL ppest M Ty and DI pes KT (19Km) Total |
S ek tny i hivess (e hneksgy 6 Roget crossag . aned 10ad restoraton ele 878849
T Poie Mo conem s 37 816 o s v east Tambaram nchidng Read restornlon 1299 3q‘ ]
i M L3

¥s10 93n- 301.24 Co)

__Madambakkam)

£ Tambaram(Chatapakkarm

ear lo be implemented

(BY 2030)
East Tambaram
(Tambaram

(BY 2030}
Eest

Sembakkam)
LISt etk fon East Tamb e sl HDPE pipes(109kin) and D1 Ppes K7 (10Km) Tota!
‘ T swfintog Tienchess ioehnokygy L Roud cssng aned rond 1estoraton elc 4078 "2; | Eail's‘;:::g)'w
A Howse Senvee conmectons 16 809 5o s m east Tambaram nchuding Raixd restoraton 1922 41 (Palavaram)
Datrdgion metwork 1o East 1ambaam wih HDPE Pwes(398km) and DI Pipes/K7 (53Km) Tolal 16.470 15 '
o ariidng Trenchiess technology lor Read crossmg. and road restoraton elc e : (8 2030)
o Mo Senoe connectons 81185 no s moeast Tambaoram ncluding Road restoration 7. 297 . Fhw co"" ; Pa e
:\ cstiuctizn al new ELSR's a1 vanous locations, replacement of dno of ELSR's wheeh s above | 19065 uR' 4“aoecy
Atyes oM ol nchidng ontne Leostyr statons i ; s
- = — ' !
1412 9'

SRR L CHCanaion o OHTS ol vaunus localions
1 Orattur source i

35 Consinectaon o Intake tower. Fool Lindge and pumping machinenes tems al Orathur reservior l
2 R waler pumping man of MS Pipo | 118mmda 8 8min thick from Orathur pumphouse o

- - _._1__..._ SIPE—
39839‘

prepased WTP (BGMLD) near Manmangalam ncludng Road restorston ate, RSO 50031 Package -IV |
a7 Pumps and Elctro-mechanical tems ncludmng Elcincal items, Lighing. Transformers. LT ] {Total cost | By 2037
Faneh ect M source (Orthur lake 1o WTP ot Manmangalam) o . _ ___244.92Rs. 135.22 Cq
Proposcd Comrmn Inlastructure e ___-, T, I
23 P for Y, ; i i
) S -f?:.w__,o’_ a_wimﬂ":ml _phm' 86 MLD al Mmmnngahm o 6378 08 '
o S T 7 Amountin i
SINo | Description Lakhs. Incl {'Year 1o be irnplﬂmme:’
R S | _Loadings :
__I_Manimanagalam Source _ . |
]
29 Construcion of (ntake tower, Foot bndge and pumping machnenes sems atM anmangalam lake i 33931 '
RIS L e PPty EEBDPSRTNEE. . .. i 1}
Rm. ‘waler pumpng manol M S| Ppe 1016mndia hngln of 4500m ImmMan:mangalam lake | |
30 yu""phouse to proposed WTP (86A1LD) near Manmangalam nciudmg Trenchless technology for | 224982 Package -V ! l
| NHcossng Thrusl blocks and Road restoration elc.. [ 47779 (Total cost By 2047
q; Pumps and Electro-mechancal dems ncuding Electncal tems. Lighling. Translomers. LT ! Rs. 62.75 Cr)
Panels coct ot source (Mansmangatam lake lo WTP) _ 14080
32 Cosl towards mcreasng Lhe slorage cap.uy of ihe Mamrnangalam lake by raﬁang of 0.75m 3.545.4 1
N (Madurantakam Source) T ) i s " T -; - j,ﬂ,w, N -_:_
Censtruciion of Intake tower. Fool brxdge Pump house. sump oompouﬂd wal and pumpng |
~ _machnenes & 2ed electncal iems at Moduranthakam lake S| 339 41 i
Raw water pumpng man of MS Pipe 1016mimd:a 8 8mm Ihick, lengt! hng'lh of 58KM Trom l
3y Madwanthacam pumphouse 1o proposed WTP (28MLD) near Manm angalam inciuding 27 571 87
Trenchiess lechnology for Radway Ine & NH crossng. Thrust blocks. Ppe camyng bndge and . |
} Package -VI
Roud restoalen elc, b ] rotal cont I By 2050
.. Pumps and Elactro-mechancal tems ncuding Electncal tems, thmg Transformers, LT ! Rs. 307.49 Cr)
** Panels et a1 sourco (Maduranthakam Lake to WTP al Manmangatam) i 22 ?1’ et
@ Proveasn lar Water ieaiment meI 23 1ALD at M_anm_.'inq_aliamﬁ ) 3 207658
37 ACADA System lor Tambaram mciudang 2 years O8M cost 5393 I'
Total S T lMgtsesys |
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CWSS 1O TAMBARAM PALLAVARAM IN CHENGALPATTU DISTRICT
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Details of Periodic Cleaning of TCMC sump and OHT’s

—_—

] No. | oo M‘C’"th Month NC:~ No. of fMonthW&ﬂ"
Zone | of | ., of 1st of2nd  of . of 1st  of 2nd
- | OH1 SR week | week Sump Capacity | week | week
Sl 13 10840 7 6 5 28.00 4 1
~2 W10 93.00 5 5 5 16.00
3 W 20 9300 10 10 2 2.00

4 WV [ 207 6764 10 10 16 2260
S V.23 5104 | 12 | 11 | 4  2¢0

—f& 186 41308 44 42 | 32 | 9120 21 | 11

2
0
8
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oM w




M

AR

ethodology for chlorination to ensure the water quality daily basis

CHLORINATION MACHINE

Kaicheri Malai
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UGD

WARD WISE COVERAGE DETAILS

Out of total 70 wards, 38 wards have been covered with Underground
Sewerage System and in 11 wards Underground Sewerage scheme is

24

under progress as follows.
1 - e e ——T
UGSS
- Corporation UGD is in| UGD to be
Zohe area | Ward No 'mp:v’;'::“d Progress| implanted Total
' OS——— SR (S
Anakaputhur 1,234 - 1,2,3,4 - 4
} I . — - | ——
| 5, 6, 7, 8, 10, _ 5- 6- 7. 81 .
| Tiruneermalai 29, 30, 31 - - 29,30,31 | 3
9, 13, 14, 15' 9, 13| 14| 154 =
16, 17, 18, 16, 17, 18, 19,
Il !Pallavaram | 20, 21';3' ;g 20 21, 24, 26, - 14 :
L 27,28 27, 28
22, 23, 25, , 23, 25, 35, -
|Pallavaram (p) 3633$53835' 2236 37, 38 - /
1 39. 40, 41 - 39, 40, 41,
m | 40, 41, ] 40,
1 Sembakkam 42,66 42 66 5
| Chitlapakkam 34, 43, 44 , - 34,43,44 | 3
' 32, 33, 49, 50, -
\West Tambaram | 51, 52, 53, 54, 32'232'343;15%81 : 9
; ‘ 60 i
v -
{ Perungalathur 55, 56, 57, 58 - 55, g% 57, 4
! Peerkankaranai 59, 61 - B 59, 61 2
:' 45, 46, 47, 48, | 45, 46, 47, 48, «
! East Tambaram | o' g3 g4 65 | 62,63,64, 65 - 8
LV - |67, 68, 69
| Madambakkam |67, 68, 69, 70, - ’ 70' 4
| Total 38 1 21 70

The following are the list of UGSS schemes executed under various phases
,  Under JNNURM scheme the Under Ground Sewerage Scheme (UGSS)
was sanctioned to the erstwhile Tambaram Municipality by the
Government in G.O.Ms. N.80 (MAWS Dept) dated 28.05.2009 for
Rs.160.96 crores. The scheme was implemented by CMWSSB. The

scheme was completed and inaugurated on 12.09.2023. The

components executed were sewer length of 178 Km, Machine holes-

6767nos, Pumping stations-14Nos, Lifting stations-10Nos and House
service connections-27382 nos. The Sewage Treatment Plant of 30




MLD capacily is located in West Tambaram area receiving sewage from
cap

East Tambaram (Zone V) & West Tambaram Zone (IV) is presently

functional.

» Under JNNURM scheme the Under Ground Sewerage Scheme (UGSS)
was sanctioned to the erstwhile Pallavaram Municipality by the
Government in G.0.Ms.No:234 (MAWS Dept) dated 27.06.2002 for
Rs.75.33 crores. The scheme was implemented by CMWSSB. The
scheme was completed and inaugurated on 31.12.2012. The
components executed were sewer length of 159.74 Km, Machine holes-
6006 Nos, HSCs-22520 nos, pumping stations-6Nos.The sewage
treatment plant is Plant at Perungudi maintained by Chennai
Metropolitan Water Supply and Sewage Board. The sewage collected
from Pallavaram area from Zone Il and Zone IlI (Part)is received in the
Sewage Treatment.

»  Under CRRT 2020-21, The Under Ground Sewerage Scheme (UGSS)
scheme was sanctioned to the erstwhile to Pammal and Anakaputhur
Municipalities In G.0.Ms. No.126, Municipal Administration and Water
Supply Department (MA-3(2)) dated 16.11.2020 for Rs.211.15 crore.,
The work is being executed in 3 packages as detailed below. The

following works are under progress and it is proposed to complete the
work in June /2025.

Package 1:

In Pammal area covering 7 wards covered in 877 Streets the collection
system covering 100 Km sewer network with pumping stations
Package 2:

In Anakaputhur area covering 4 wards covered in 325 streets the
collection system covering 50 km sewer network

Package 3:
Construction of 27 MLD capacity of STP in Anakaputhur,

In order to provide the under Ground Sewerage scheme covering the omitted and
extension areas the detailed project report was prepared by the Tambaram City
Municipal Corporation through TNUIFSL for the project cost of Rs. 3555.80 crore and
awaiting financial tie-up.
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In .
lnfr::taruz:jrz.'ar?:il::n ‘-)f| above detailed project report Tamil Nadu Urban
Consultant for pre c.a. Services Limited (TNUIFSL) had appointed the
for providin Paration of Detailed Project Report (DPR) on Cluster Basis

g Underground Sewerage Scheme (UGSS) for 58 towns (including
Sembakkam, Perungalathur, Kundrathur & Nandhivaram - Guduvanchery) in
and around Southern areas of Chennai Metropolitan Area. The entire project
area has been divided into three clusters by the consultant viz: a) Tambaram
City Municipal Corporation cluster; b) Kundrathur cluster and c). Nandhivaram
- Guduvanchery cluster. The Draft Final Report for the complete project area
has been provide by TNUIFSL, The complete TCMC area is part of TCMC
cluster. Hence with the above project the complete area of TCMC will be

covered by UGSS. _
Providing Under Ground Drainage scheme at Omitted area in Tambaram
Corporation at an estimate cost Rs. 750 crores announced in Tamil Nadu

Assembly Legislatively Budget 2025-26 Announcement No. 34, Page No.17,
dated. 25.03.2025.

Commissioner,
Tambaram City Municipal Corporation.

Ab



IN THE NATIONAL GREEN TRIBUNAL
(SOURTHERN ZONE) AT CHENNAI
0.A. No. 29 of 2025 (S2Z)

IN THE MATTER OF

Tribunal on its own motion Suo Moto
based on the news item published in
The Hindustan Times, dated
06.12.2024 under the caption “3 dead
due to contaminated drinking water
near Chennai” and in The Times of
India, dated 07.12.2024 under the
caption “Pathogens to watch out for
Taps near sewage lines could be behind
Chennai contamination deaths”.

Vs.

1. Tamil Nadu Pollution Control Board,
Through its Member Secretary,

Tamil Nadu Pollution Control Board,
No. 76, Mount Salai, Guindy,

Chennai - 600 032. & Ors.
...Respondents

ADDITIONAL REPORT FILED BY
THE 3R° RESPONDENT - TWAD BOARD

M/s. Y. Kavitha
Counsel for the 3rd Respondent
Standing Counsel for TWAD Board
Mob. 98415 86629
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